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' THE HIGH COURT OF DELHI AT NEW DELHI

Nol-o 6.UDHC/Gaz./G-4/2022

From:-

The Registrar General,
High Court of Delhi,
New Delhi.

!.
To

Sub:

The Principal District & Sessions Judge (HQs).
Tis Hazari Courts,
DelhL

o-k ecerber, 2022. . New Delhi, dated, the o

ff~- f DHJS and Senior Trainer ofV K B · al o teer o ·Permlssi.on of IV\r. • • ans ' .
jcPc from Delhi.

Sir,

. I am directed to forward herewith a copy of e-mail letter dated I)~ 12 2022

· Id' N wDelhi on tne abovet MCP·"' Supreme Cour o n ,a, e · ·of the Member Secre ary,

th t Mr . VK Bansal DHJS (under posting) has been grantedsubject, and to say a · · ' · ' . .
. I Senior Trainer to conduct 40 Hrs Mediation Trammg Program!J)e,permss on as . . rt f

h. . . f the Med'1atlon & Conciliation Project Committee, Supreme Cou ounder1 e aegis o

. · · h · d we f 12"to 16" Decerber, 2022 at Judicial Training &India (MCPC) ror t e peno • · ·

Research Institute (JTRI), Luckrow in place of Mr. Si.mil Kumar Aggarwal, DHJS.

The concerned judicial oficer be informed accordingly.

Yours taithfully.

:.
Assistant Registrar -:Gaz.18)

for Registrar General.

. OFFICE OF THE PRIKCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

,7& {85 serrse/ca».taos patea, pea " on
Copy forwarded along with its enclosures to the following for informationand necessary actio:n:- ·

1) Mr. V.K. Bansal Ld. Officer of DEJS, R/o Flat No 17/17 Type V, Raj Pur Raod Delhi.
2) Mr. Sunil Kumar Agga:wal, Principal Judge Family Court, North East District, -KKD
3) The DDO, Accounts Branch, Tis Hazari Court, Delhi. ·
4) The P.S to Ld. Principal District & Sessions Judge (Hqs), Delhi.5Thewebsite committee, Engl/Hindi, Tis Hazari Court, Delhi.
6) The Layers for uploading the same. · ~ . .
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(RakeshP#kit) .
Link Officer-In-Charge(Jud.I. Branen)

For Principal District & Sessions Judge(Hqs)
Dem,
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Dated: December, 2022

Encl: As above

Endst.No. DHCiGaz/G-4/2022----
Copy forwarded for information and necessary action to: 
1. The Member Secretary, MCPC & OSD (Registrar), Supreme Court of India,
New Delhi (Email mcpc@sci.nic in , Telephone: 011-23115621).
2. The Principal Judge (HQs), Family Courts, Dwarka, New Delhi. .. with the
request to kindly intimate Mr. Sunil Kumar Aggarwal, DHJS accordingly.
3. The Judge In-charge, Delhi Mediation Centre, Tis Hazari Courts, Delhi.

• 4 The SeniorRegistrar, High Court of Judicature at Lucknow Bench (Fax:0522-
2722570, 2722574, 2722575)

.,,
AssistantRegistrar (Gaz.IB)
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MEDIATION AND CONCILIATION PROJECT COMMITTEE {MCPC)
Mr. Yajuvondor Singh,
Mombor Socrot ry, MCPC,
Supremo Court of lndla

Telephone: 011·23115621

Address:
Room No, 127, {Floor, B-Block,

New Additional Complex Building,
Supreme Court of lndla,
New Delhi-110001.

E-mall: mcpc®scl.nic.ln

448/MCPC/2022

The Ld. Registrar General,
Delhl High Court,
Sher Shah Marg,
New Deihl.

Date:6December, 2022

Sub: Permission of Mr. VK. Bansal, officer of DHJS and Senior
Trainer of MCPC from Deihl

Ref: I) Our Office earlier letter No. 439/MCPC/2022 dated 1"
December, 2022

. II) Your office letter No. 6805-6807/DHCIGa/G.-4/2022
dated 3rd December, 2022

Respected Slr,

With reference to the above captioned subject, it Is humbly submitted that Mr. Sunil
Kumar Aggarwal an officer Delhi High Judicial Service was accorded permission vide
your office letter referred at S.No. 2. for attending and conducting 40hrs Mediation
Training Programme scheduled to be held from 12 to 16 December, 2022 at Judicial
Training tnd Research Institute (JTRI), Lucknow. However, because of some medical
emergenqy as per the Information received from the office of Mr. Sunil Kumar Aggarwal,
he is not in a position to attend the same.

£

In vi~w of the above, as replacement the following officer of Delhi Higher Judicial
Service has been nominated by MCPC as Senior Trainer for conducting 40hrs
Mediation Training Programme under the aegis of Mediation and Conciliation Project
Committee, Supreme Court of India (MCPC], as per the details given below:

You are, therefore, re~uested to kindly accord necessary permission to th b 
named Judicial Officer. \ e a ove

S.No, Da.te & Venue
Name of the Senior Trainer

4. a 12% t 16 December, 2022 at
Mr. V.K. BansalJudicial Training & Research

Institute (JTRI), Lucknow

'
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Yours sincerely,
Sd/

YaJuvender Singh,
Member Secretary

Copy to: Judge In-Charge, Delhi Mediation Centre, for information.
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